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SHRI PAMPAN GOWDA: I want to 
know whether there is any proposal before 
the Government to  strengthen the armed 
forces both numerically as well as qualita-
tively to meet the challenges if they arise in 
future.

S1IRI VIDYA CHARAN SHUKLA ; 
Wc have said about this matter several times 
in the House. We have an overall plan and 
we review our defcncc preparedness and take 
various steps from time to time, in view of 
whatever information wc reccive about 
possible threat to our security and these are 
matters wich arc going on continuously and 
there it is a strange question to ask whether 
we do it or not.

MR. SPEAKER : He did not put the 
question but he gave some information 
indepedent of the question; you are answer-
ing...

SHRI VIDYA CHARAN SHUKLA;
I thought you had allowed, unless you ask 
me not to answer. About defence prepared-
ness we keep this constantly under review.

SHRI PAMPAN GOWDA: What are the 
impressions of the visiting chief of Yugoslo- 
via ?

SHRI NAWAL KISHORE SINHA : 
What are the places which the At my Chief 
visited ? Did he give any suggestion with 
regard to any of our beauty spots or ordnance 
depots ?

SHRI VIDYA CHARAN SHUKLA: 
He visited Bombay, Himatnagar, Khajuraho, 
Agra. Jodhpur, Jaipur, Dehra Dun and other 
places.

SHRI PILOO MODY : What is in 
Khajuraho ?

SHRI R. P. ULAGANAMBI : May I 
know whether they are visiting the country 
on the invitation extended by our Govern-
ment ? What is the purpose of their visit ?

SHRI VIDYA CHARAN SHUKLA: 
They visit our country on invitation; no such 
dignitary comes without invitation. Our 
people are also invited in like manner. These 
are reciprocal.

SHRI PILOO MODY ; They go without 
invitation,,.

SHRI VIDYA CHARAN SHUKLA: 
None of us ever go without invitation.

SHRI PILOO MODY : Mr. Fakhruddin 
Ali Ahmed visited Rabat.

SHRI S. A. KADER : In view o ' the 
invitation extended by our country some 
itinerary of the visit must have been prepared 
by us. If so, does the itinerary include such 
other places like Khajuraho ?

SHRI VIDYA CHARAN SHUKLA : 1 
think this supplementary question does not 
relate to the main question.

SHRI S. A. KADER : The hon. Minister 
himself had referred to the itinerary. Since 
he was invited for a purpose, may 1 know 
whether a visit to this place was also included 
in that purpose ?

SHRI K. MANOHARAN : After the 
purpose is over, he had recreation.

MR. SPEAKER : I think that this ques-
tion need not be answered. After all, he was 
invited here. He came here and he went 
away.

SHRI M. RAM GOPAL REDDY: 
When we invited such Chiefs of Army are 
we going to discuss with them our prob-
lems ?

SHRI VIDYA CHARAN SHUKLA : 
These visits are mainly good-will visits. Natu-
rally, during discussions with the counter-
parts, some matters of mutual interest come, 
but it is not necessary that our problems 
have to be discussed with visiting Chiefs of 
Staff from other countries, but if we heve 
any mutual problems or things of mutual 
interest, we do discuss such things.
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THE MINISTER OF LAW AND 
JUSTICE AND PETROLEUM AND 
CHEMICALS (SHRI H. R. GOKHALE) :
(a) Except during the month of Dccembcr, 
1971, when, because of the state of emer-
gency, the State Governments wetc requested 
to exercise checks on the consumption of 
Kerosene, and if necessary, to introduce 
rationing with a view to conserving stocks, 
kerosene supplies have been maintained 
without any restrictions to meet the full 
requirements of the country. There has been 
no general complaint of shortages in the ruial 
areas.

(b) and (c). Do not arise.
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SHRI H. R. GOKHALE : First of all, 
complaints of isolated shortages do arise, but 
these are due to factors such as interruptions 
in despatches due to breaches of rail track, 
accidents, strikes etc. I am not saying that 
at no place cases of hoarding etc. have not 
occured. But as the hon. Member knows, so 
far as we are concerned, we allot quotas on 
yearly basis to the State Governments and the

State Governments carry out the distribu-
tion to the retail dealers, and they have been 
authorised under thevEssential Commodities 
Act, when complaints are brought to their 
notice, to take appropriate action. If the hon. 
Member has any particular place in mind, I 
would request him to bring it to the notice 
of the State Government.

SHRI JYOTIRMOY BOSU : Will the 
hon. Minister kindly tell us whether it is a 
fact or not that there were a numbci of 
allegations from West Bengal that there was 
acute shortage of kerosene supply due to 
extensive blackmarketing in Kerosene, and 
also whethere it is not a fact that the chief 
of the IOC in the eastern region who was 
involved m a big blackmarketing of kerosene 
happened to be the son of ? State Gover-
nor ?

SHRI H. R. GOKHALL : I am not 
aware of extensive or large-scale complaints 
having been received fiom the State of West 
Bengal. I am also not awaie ot any such 
allegation as has been made by the hon. 
Member with regard to the officer of the 
IOC.

SHRI S. M. BANERJEE : But this
gentleman used to stay m the Governor’s 
house at the time when Shri Dharma Vhra 
was Governor. Everybody used to know it.

SHRI JYOTIRMOY BOSU : Again, we 
are involved in trouble. I want to remain 
peaceful. It came out in the press and in 
several papers in Calcutta a number of letters 
were written. I had myself written a letter. 
And yet the hon. Minister pleads ignorance. 
How long will they go on behaving like this 
in this House ? It is up to you to judge and 
set them right.

MR. SPEAKER : I am worried about 
the hon. Member also.

SHRI JYOTIRMOY BOSU : Why should 
you have one eye, Sir ? You should have two 
eyes.

SHRI RAJA KULKARNI : How is it 
that the hon. Minister is not aware of the 
artificial shortage of kerosene created by 
dealers after the recent increase in the kero* 
sene levy ?
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SHRI H. R. GOKHALE : I did not say 
I was not aware of it. I was referring to the 
question regarding Bengal. 1 am aware that 
the large pricc differentia! between kerosene 
and HSD has b*en a big inducement for the 
misuse of kerosene and this has had the effect 
of reducing the availability of this product 
In one part of the country or another. It is 
not unlikely that rural areas may also have 
been hit in this we have, howevere, no com* 
plaints on record from State Governments 
to support this.

SHRI P. VENKATASUBBAIAH : In 
view of the fact that there is an acute shor-
tage of kerosene not only because of inade-
quate production but also because of black- 
marketing indulged in by dealers*, what steps 
do Government propose to take to increase 
the production of kerosene oil ?

SHRI H. R. GOKHALE : As for pro-
duction in the country, I would point out 
that a substantial part of our requirements 
is m4t by indigenous production and a com-
paratively smaller part is met hy import. To 
give the figures for 1967-71, while in
1967 production was to the tunc of
2.024.000 tonnes imports were to the tune 
of 448,000 tonnes whereas the demand was
2.580.000 tonnes. In 1971, production was
2.991.000 tonnes and impoit only 600,000 
tonnes, while the demand was 3,461,000 
tonnes. The demand has been met by supple-
menting indigenous production by the neces-
sary amount of import.

SHRIMATI M. GODFREY : As the 
hon. Minister says that there is no general 
shortage, may I ask whether he would 
instruct the States to bring down the price 
of kerosene as there is blackmarketing going 
on in this commodity ?

SHRI H. R. GOKHALE : I presume the 
hon. lady Member is asking whether it is 
possible to bring down the price of 
kerosene.

AN HON. MEMBER : She referred to 
blackmarketing.

SHRI H. R. GOKOALE : So far as 
blackmarketing is concerned, the law has 
taken care of it. As far as I am informed, 
all State Governments, when complaints are

made with regard either to hoarding or 
blackmarketing, do take action under the 
Essential Commodities Act against all erring 
dealers indulging in blackmarketing and 
hoarding, if  specific instances are brought 
to my notice. 1 may assure the hon. Member 
that we will bring them to the notice of the 
the concerned State Governments for taking 
appropriate action.
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SHRI H. R. GOKHALE : The supply 
ol kerosene State-wise is on the basis of 
previous consumption. Estimates are made 
on yearly and monthy requirements also. In 
spite of these estimates, oil companies have 
been instiucted not to rely only on these 
estimates but to supply larger or lesser 
quantities depending upon the actual posi-
tion As far as I am awar, the MP Govern-
ment. had been awarded a quota on this 
principle of past consumption in the relevant 
year on an annual and monthly estimate 
basis. If there is a shortage, as the hon. 
Member says, and it is brought to my 
notice— I am sure the State Government 
would have broght it to my notice-the oil 
companies will be instructed to supplement 
the quota.
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